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MINISTRY OF COMPANY AFFAIRS
NOTIFICATION
New Delhi, the 18th January, 2003

G.S.R. 29(E).—In excrcise of the powers conferred by Sub-section (1) of Section 621 of the Companics Act, 1956
(1 0f 1956), the Central Government hereby authorise the following officer of the Serious Fraud Investigation Oflice (SFIO),
Ministry of Company Affairs for the purposes of that Sub-section in respect of offences punishable under the provisions
of the Companies Act. 1956.

“Shri Prit Paul Singh, Senior Assistant Director.”
[F. No. 3/5/2004/CL. V]
JITESH KHOSLA, Jt.. Secy.
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